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by Skri N. K. Shejwalkar 3820

RE THREAT OF STRIKE BY PILOTS
OF THE INDIAN AIRLINES

SHRI DWIJENDRALAL SEN
GUPTA (West Bengal) : Mr. Vice- Chair-
man, I am raising a very important point.
There is a threat of strike by the pilots of
the Indian Airlines ..,

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN) : Thereisa Cal-
ling Attention on this matter. It has been
admitted for tomorrow.

SHRI DWIJENDRALAL SEN
GUPTA : If it has been admitted for to-
morrow it is all right.

SHRI REWATI KANT SINHA
(Bihar) : Sir, what about the holiday ?

—

RE A MATTER OF PERSONAL
EXPLANATION BY SHRJY
N. K. SHEJWALKAR

SHRI N. K. SHEJWALKAR (Ma-
dhya Pradesh) : % Szoiq qrgT 3
grAT o A A, T FE @ g

With your permission, Sir, I would like
to submit my personal explanation. During
the course of a discussion on the Calling
Attention yesterday, the gth December,
the Minister of Education referring to me
observed, ‘‘His party is inveolved in it”, [
immediately rose and asked what the party
involvement was. 1 am not able to under-
stand what he meant by that. The Mini-
ster requested me to sit down and started
his reply. But he did not say a single word
about the explanation which I wanted.
I am sorry to get it recorded here now that
the Minister was wrong in saying that 1
had some party or that I was involved in
some party. 1 want to make it clear on
the floor of the House that I do not know
any of the officials of the CSIO, or, the
least, anything defendable of them. On
the other hand, T have expressly stated
that the affairs of the GSIO are the worst
I expect from the honourable Ministers
that they should nct make such sort of per-
sonal remarks against honourable Members
of the House unless they have got suffi-
cient material with them.



